Bhandari Co-op. Bank Ltd., (In Liquidation) Mumbai | |

FORM A
PUBLIC ANNOUNCEMENT

{Under Regulation & of the insaivency and Bankruptey Board of India
{Insalvency Resolulion Process for Corporate Persons) Regulations, 2016)

ODRE OF
BHANU COSMETICS PACKAGING PVT. LTD.
RELEVANT PARTICULARS 1. M
1 | MName of comporate debtor Bhanu Cosmetics Packaging Pvt Lid W
2. | Date of incomorstion of comporste deblor | OF Decemiber 2001
3. | Aushority under which corporate debtor R - Mefunninesi 2 A
5 incorporaled / regstened
4 | Comaorate kdentity Mo/ Limited Lishifty | U24246MHZ001PTC134166 30
Ientifization Mo, of corporale deblor i
5, | Address of the registencd office and 18, MIGOS INDUSTRIAL ESTATE, CAMA 4 (Dn
principal office (f amy) of comomte IKDUSTRIAL ESTATE ROAD, GOREGADM (), &
debilor WILIMEA] 400063,
6. | Insohency commencement date in Hth May 2025 (order recd on 11L062025)
respect of coparmts debtor 5 [
7 | Estimated date of closure of insohency | 4 Movernber 2025
MESOLTION DGESS -|Q
&8 | Name and registration numbser of the Mame: Girsh Prabhakar Muley bl
neohvency professional acting as intedim | Reglstration No 7 [N
resolstion professional IBELRAD02/ P 258, 2024-2025,/14419
q, | Address and emad of the intesdm 203, Trivani, DISK Raarwars, Bavdhar, &
resciution professional, as regstered Pure 411021
with the Board Email ic: muleygBgmailcom
10, | Address and emad to be wsed for G POT Capilzy, 8
comespondence with the: interim Off. ne. &, 2nd Floor, 22 Ragsbanadur Mansion,
resoltion professional Mumbai Samachar Marg, Mumbai - 400001 0.
Ermall i drp bhanucosmetesEgmaloom 1.
11, Last date for submission of daims F6th June 2025

12.| Classes of credions, if ary, under cluse | Mol Applicable
() of subesection (BA) of section 21,

ascartained by the interim resalution m
professional
13.| Mames of Insohency Professionals Pt A catle m
dentified to act as Authorised s
Heprescrtabve of credilors in o class
(Thires names for esch class) 15
14, (a) Reknanrt Forms and Wizh link: hitps:/ibbi govn/enhome,/dovwnloads :
are avaliable st Prysical Address: A 18.

o
[
oD megazaoEr|volflem!i=®D

MNotice is hereby given that the National Company Law Tribunal, Mumbal, has ordered the P
commancemant of a corporate insohency resolution process of Bhanu Cosmetics 17. D
Packaging Pvi. Ltd. on 8 May 2025, e
The creditors of Bhanu Cosmetics Packaging Pvt. Ltd are hereby called upon to submit Ifﬂte;l

their claims with proof on or before 26th June 2025 to the interim resolution professional
althe address mentioned against entry Mo, 10,

The financlal creditors shall submit their claims with proof by electronic means only. Al

other creditors may submit the claims with proof in person, by post or by electronic means,
Submission of false or misleading proofs of claim shall attract penalties.

Date: 13 Juna 2025 Girlsh Prabhakar Muley

Place: Mumbai Interlm Resolutlon Professlonal

for Bhanu Cosmetics Packaging Pvi. Lid

IBSI/IPA-002/IP-NOL288/2024-2025/ 14419 Dty

AFA valid up to 30 June 2028 Plac




